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central administrative tribunal
Principal B»nch ^

0,A, 592/91 Nbu Dalhi, datad tha 3rd April, 1995

Shri Vlnod Ravi Das
S/o Shri Chotan Ravi Dass,
R/o N,29, Pram Nagar,
Karori Road, Nangloi,
Dalhi-110041,

(By Advocata Shri D»R« Gupta)

VERSUS

1, Diractor of Education,
Dalhi Administration,
Dalhi.

2. Daputy Diractor of Education (Sports),
Dalhi Administration, Chatrasal Stadium,

Modal Town, Dalhi-ll0009.

(Nona appaarad for tna raspundmnts)

DUQGEtCNT fORAL)

BY HiDf^*BLE MR. S.R. ADIGE. METOER (A)

APPLICANTS

RESPONDENTS

Shri D.R. Gupta counsal for tha applicant

appaars and statas that tha raliaf prayad for by tha

applicant has sinca baan grantad by tha raspondant and

prays that this O.A. may tharafora, ba allowad to ba

withdrawn. Hia prayar is allowad. Tharafora, this

O.A. is dismisi
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(P. suryaprAkasam)

Mambar (3)
(S.R« ADIGE)/

Mambar (A)


